THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in

[ For Monday,11th March 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 111

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH

10:15 AM to 1:00 PM
2:00 PM to 4:15 PM

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 WP(C)/5117/2016
WITH WP(C)1076/2016

2 WP(C)/3610/2016

ORDER

SMTI. REKHAMONI DIYANG
Versus
THE STATE OF ASSAM AND 6 ORS

ORDERS

NIRMALI BEZBARUAH
Versus

MRH | CHOUDHURY

MS.A TALUKDAR
MR.D K SHARMA

MR.P N GOSWAMI
MR.N ] KHATANIAR

SC, SOCIAL WELFARE

GA, ASSAM
MR. S BORA (r-2)

THE STATE OF ASSAM AND 4 ORS MR.| KALITA MR.R THAKURIAR-2
MS | RAJKUMARI (r-2)
MR.L P SHARMA(R-2)
SC, FINANCE
3  WP(C)/3688/2018 PUROBI PANDIT MR. S C BISWAS SC, ELEM. EDU
Versus MS. KL R YANTHAN MR. M U MAHMUD (R6)
THE STATE OF ASSAM AND 6 ORS. MR. P S BISWAS MR. M ALI (R6)
MR. | BRAHMA MR P K DAS (R6)
MS S SENGUPTA SC, BTADC
4  WP(C)/1992/2019 MUKUL KRISHNA MISHRA MR. A DEKA SC, EDU
Versus
THE STATE OF ASSAM AND 6 ORS.
5 WP(C)/3934/2019 SUBRATA DAS AND ANR. MR. D CHAKRABARTY SC, APDCL
Versus
THE MANAGING DIRECTOR AND 4 ORS.
6  WP(C)/9255/2019 RINKUMONI DEKA AND 41 ORS MR. T ) MAHANTA GA, ASSAM
Versus MR | DAS SC, LABOUR AND
THE STATE OF ASSAM AND 5 ORS MR. A BARUAH UNEMPLOYMENT
7  WP(C)/2980/2020 MITHILA KANU MR M | QUADIR SC, PNRD
Versus MR. K MIRA GA, ASSAM
THE STATE OF ASSAM AND 6 ORS.
8 WP(C)/155/2021 AJUBA KHATUN AND ANR MR. R MAJUMDAR SC, PNRD
Versus GA, ASSAM
THE STATE OF ASSAM AND 5 ORS
9 WP(C)/214/2021 NIRANJAN SARKAR AND 3 ORS MR. N BORAH GA, ASSAM
Versus MR H MAZUMDER
THE STATE OF ASSAM AND 7 ORS MR P K BORA
10 WP(C)/2501/2021 PANNA DEY @ PANNALAL DEY MR A DASGUPTA MR. K K DEY
Versus MR. S C BISWAS MR V K BAROOAH
THE STATE BANK OF INDIA AND 6 ORS  MR. F A HASSAN
MS. ) GHOSH
A CHAKMA
11 WP(C)/3273/2021 M/S GHOSH INTERNATIONAL MR. U J SAIKIA GA, ASSAM
Versus SC, FINANCE

THE STATE OF ASSAM 3 ORS
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023762016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010018392016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010120502018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063492019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010132282019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010307342019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010099742020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010195312020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010194422020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065172021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010102502021

12 WP(C)/5714/2021 MANOJ KUMAR NATH MR. S MITRA SC, APDCL

Versus MR A K BORO MR. A LAL (R-17)
THE ASSAM POWER DISTRIBUTION CO. MR A BRAHMA (R-17)
LTD. AND 18 ORS.
13  WP(C)/1053/2022 SEEMA LASKAR MR. S MITRA SC, APDCL
Versus MR A K BORO MR. A LAL (R-17)
THE ASSAM POWER DISTRIBUTION MR A BRAHMA (R-17)
COMPANY LTD. AND 18 ORS.
14 WP(C)/1369/2022 JITU DEKA MR. S MITRA SC, APDCL
Versus MR A K BORO MR. A LAL (R-17)
THE ASSAM POWER DISTRIBUTION MR A BRAHMA (R-17)
COMPANY LIMITED AND 18 ORS
15 WP(C)/5182/2022 SMT. KANCHAN HAZARIKA AND ANR. MR. U K NAIR SC, HIGHER EDU
Versus MR. M P SARMA SC, APSC
THE STATE OF ASSAM AND 4 ORS. MS S SARMA HAZARIKA SC, IRRIGATION
MR. A BORO
MR. D | DAS (P-1,2)
N GAUTAM
MS SABINA AHMED (P-1,2)
16 WP(C)/5878/2023 SMTI. RINA DEKA PATHAK AND 13 ORS. MR. M KALITA GA, ASSAM
Versus MR M SARMA
THE STATE OF ASSAM AND 91 ORS MR. ] HATIMURIA
LEAVE NOTE OF ADVOCATES FOR 11/03/2024
1) MRS N BARUAH 27-01-2024 To  15-03-2024
2) MR. H L MAURYA 05-02-2024 To  31-03-2024
3) MD. A J ATIA 22-02-2024 To  15-03-2024
4) MR. B BARMAN 22-02-2024 To  22-03-2024
5) MR. B BARMAN 02-04-2024 To 02-04-2024
6) MR. S K SAHARIAH 23-02-2024 To  31-03-2024
7) MR. | HUSSAIN 26-02-2024 To 10-04-2024
8) MS. T GOSWAMI 29-02-2024 To 10-04-2024
9) MR. S ZAMAN 06-03-2024 To  15-03-2024
10) MR. M ALAM 06-03-2024 To  15-03-2024
11) MR M HALOI 07-03-2024 To 11-03-2024
12) MR S PARASHAR 13-03-2024 To  20-03-2024
13) MS.TWINKLE SARMA 13-03-2024 To  20-03-2024
14) MR. R ALI 07-03-2024 To 11-03-2024
15) MR. S CHAMARIA 11-03-2024 To 13-03-2024
16) MR. A DHAR 11-03-2024 To 12-03-2024
17) MR D K MISHRA 13-03-2024 To 14-03-2024
18) MR B PRASAD 13-03-2024 To 14-03-2024
19) MS. D GHOSH 11-03-2024 To 11-03-2024
20) MR. O P BHATI 11-03-2024 To 07-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010175922021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010021712022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010028762022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010149412022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010208832023

